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. CAUSE LIST DATED 27,11 3020
IN THE COURT OF THE PAL. SENIOR CIVIL JUDGE AND CIM., TUMAKLIFL

Cause List Dated: 27,11.2020 as per SOP lssued by

thee Mar'hie High Court of Karmataka,

Bangalore. = :
Morning Seasion
EiMa, Case No. Stages l;hlnﬂf mw Delendany Pespondent
i FOP 3floa7 Cross of 1
i 05 18242000 Cross of PW.1
3 LAC 4872002 Evidence
i LAC 15312002 Crogs af P L
g LAC 125/2006 Ewidenca
g Q5 3352007 Evitfanos 5P
¥ OS5 75/2008 Arurnanis
(] MVE 11252008 Respondent evidencs C5K
L] MYVE 113002008 Respondant evidengs CSK
1o 05 4752010 Sumimons RNRG
11 05 8712012 Hearing HMP
12 FDP B2013 Dbgectian o 14 ESV
1a 05 31572013 Cross of DW.1 GM
14 R, A552014 Hesating BET
15 FOP 4/2014 ANRG AFP
16 05 2068/2014 Hearng RPK
17 05 arTizol4 Evidanca TGR
18 0% 2012014 Cross of PW.L BS |
13 FDP 212015 Summons KSJ |
20 OS 502018 Heaing HCR
Afternoon Session
1 05 912016 Plaintiff Evedence P
2 OF 93017 Dhjection o La 55
3 05 5LF01Y Qhjecion 1o L&
4 0% 752017 Plaimiff Evifianca DARG =
L 05 aT207 Enquiry on 1A PEM
B MAZEROLT Hearing [ 4
7 FOP 222017 Heaging SWR
8 FDP 3002047 Heaanng HGSP
] RA 1622018 Ersjuiry on 1A TRA |
10 OS 14712019 Hearing NR ]
1 05 277/2019 Hearing BGS
12 05 2932019 Evidence Bl
3 05 312018 Evidence HMP
14 03 43812018 EvilEnca b,
15 D5 487/2019 Evidence HLW
18 MA 29/2019 Argumests Hl#
i7 MVC 120052018 ADR MSC
18 05 5122018 Summans GoD
18 MA 38/2010 Enquiny on 1A VRY
20 MVC 142842019 Evidence Ep
ey
{8 Dasasasha) K fy
Prl. Senior Civil Judge & Cam
Tumakiary

SCanneua wiwn wdl



Pri.Civil Judge Sr. Divn. and Ciu
Sri.B.Dasaratha
PRL. SENIOR CIVIL JUDGE AND CJM
Cause List Date: 27-11-2020

Sr. No. Case Number Timing/Next [fate Party Name Advrste
02,45 FM 1o 05.43FM
1 05972017 Umade B 3 Sharkes
(For Objections en [A) Va
IAI016 5. Srimmasn
[AS22016
2. 053517207 Narasamma Tepparee—;
(For Objections an LA) Vs
LA/ 12017 Chandmmbeiar
3 MA 26017 HNemjappa L 4
(HEARING) ¥
12017 The Commitinmer
i FDP222017 LM Deey 5.3 Paymdrpmari
[HEARING) Ve Tagar
M. Lalnsmaragowss
{ 0.5./000001572010)
5 FDP3IOVI017 Chathan S Fretimrier
(HEARING) ¥s
Siograiak |
( 0.5./0000255/2006) i
6 RA 1622018 Shiverud e ema TR I
(Enquiry on [ A) Vs |
17112018 T Basvarspoea
7T 05 1472019 Sl Verkategowds HE
[(HEARING) Vs
[ar172019 Thimmare
LA22019
8 05121777019 Chardraskeiar BGSkmm e
(HEARING) ¥s
412019 Meddae®
9 0529372019 Smr AS Mamariy BLN
{(EVIDEMCE] ¥e
IAr1 2019 D Shivarzja
10 05. 3102019 Genmamma Hup
[EVIDENCE) Vi
el ke Liiztmampes
11 05 43972019 REjanra NMa
(EVIDENCE) Vs
/12019 Prashasth Kpmar
12 0S5 4672019 Shrylaia HLY
(EVTDENCE] Vs
/12019 Nagaraiy
13 MA 2972019 Durgabarjamma alivas Durmabs H1P
(ARGUMENTS) Vg o
u Famarhand=yran
14 MyC 120172019 Basavaragy T F
. e chages
(ADR.) Vs . '
Mabalingaiah

e



Prl.Civil |udge 5r. Divn. and C)M
Sri.B.Dasaratha
PRL. SENIOR CIVIL JUDGE AND CjM
Cause List Date: 27-11-2020

ar. No. Case Number Timing/Next Date Party Name Advocate

15 ©.5. 51272019 Rajamma G.D.D
(SUMMONS) Vs
Papaiah
16 M.A 382019 Gangamani VARV
(NOTCE) Vs
Parameshwara.GG
17 MNC, 142672019 Prakash Achar.D.N Poornima. S
([EVIDENCE) Ve
layappa
FURTHER EVIDENCE FOR PLNTF
18 0.5 872017 Jithendra H.J ain P.K.Manjunath
(EVIDENCE) Vs
\A22017 Mahesh M 5
1AS1L2017
|AJAR201T
IA32017
PLNTF EVIDENCE
19 0.5 912016 Lokesh M ahesh p
(EVIDENCE) Vs
IAfL2016 Rangaswarry
20 05.7572017 Siddarameshwara DA,
{(EVIDEMNCE) s Al Suptis
1A/1L2017 Chandraiah.5
|AF2201T
1L00AM to 02.00PM
21  LAC. 4872002 Nil a
[EVIDENCE) LT
Nil
22 LAC, 12572006 Sadashiva
(EVIDENCE) Vs
- SLAD
M.V.C. 112972008 B.P. Shivashankar
(Respondents Evidence) Vs
24 My Ararisidin
L. 1130/2008 Basavar
(EVIDENCE) e
Azaruidin
25 0S5, 752008
(ARGUMENTS,) g
% 05473010 M. Dasharathalah
ISUMMONS) PUTTASHAMAI A RNAGESH RAD
_ ﬁtmu GAIKWAD
27 05 812013 HAGHAVENDRA BUNTY
(HEARING) Chandrappa H.Maruthi Prasad
1A/12013 Vs
Hlﬂﬂ“nﬂ

M
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P, HENTERE CIVIL JUINIE AND M f
vt Llsl Datwg 270120000 t
L}
s No, Case Number Timlog/Neat Dale Pty Name Ailvatale ['
W FI oLy ke W Hlwisin IR '
TR TR R TR Y Vi e K.N.Yonkohafai
| dvw i
10 IA 452014 [lam i Hegiibra Knimar, |
IMEARING) Va
Ptlanudrap)ia A
A D A2el4 Vonkatagiii It Migarali Ma
(HEARING) Vi a1 kwail
{iiijpabali |
108 2062004 .11, Kiilailah LIk !
(HTEATITHEG) Vi |
IW1014 K Surosh '.
12 0.5 ATIR04 Palinnhislil T {nngparajappe
(EVIDENCE) Vs
A1 2004 [l
IAS22004
3 FDP 22015 HLS Subanyn K4 gannatha
(SLIMMONS) Va
CLA, Dhiyaahlhl
14 0.5 25172015 [ il K. Bapannn
(HEARING) ¥
A E2015 Cilmine 1M
15 MV.C, 122772009 Chamlralkala K.5 O lanilrashekar M4
(AL Vi
Shivanni
36  M.V.C. 13602010 |ayalakshmi Shivananjappa.
{ADIL) WV
ikl B
CROSS EXAMINATION OF DW
47 0.5 3152013 Lat ksshanmmiinn (M
(EVIDENCE) Vi
Cianfpimnmn
CROSS EXAMINATION OF rw
18 FDP 319497 fuitarudrislah
{EVIDENCE] Vs
Marnisppn
19 0.5. 16272000 Pl alikalinsanimn
IEVIDENCE) Vi
T Joynmma
40 LAC, 1532002 Risavarnju
[EVIDENCE) Va
SLAD
41 05.4012014 S lubilag g nami W.Somashokhars
(EVIDENCE) Ve
IA12014 Marismen s
FURTHER E‘I’II'.IEI'I‘.!_’:H Ul
i ey e SRy o i : m
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Prl.Civil Judge Sr, Divwn. and CiM
Srl.B.Dasaratha
PRL. SENIOR CIVIL JUDGE AND C|M
Cause List Date: 27-11-2020

5r. No. Case Number Timing/Next Date Party Name Advocate
42 05 3352007 KEMPAMMA S PRABHUDEVA
[EVIDEMNCE]) Vs
SHIVAMMA GS.NARATYANA
43 05.23972019 Geetha Sathish.5
(SUMMONS) Vs
1A L2019 H.G.Krishnamurthy
44  R.A 13672019 Madhusudhan MSK
{For Objections on 14) Vs
14712019 Chinnakotaiah
45  MN.C 792020 Nandessh.H.5 Bhasmandgi
(For Objections on 1A) i Rudralah H 5
Rajanna
Cases listed below are adjourned due to Covid 19
46  LAC. 73/2015 18-12-2020 Gangadeamma
(Emquiry on | A) (11.00 AM to Vs
02.00PM) Assistant Commissioner, Land
Acquisition
47 ECAEX 32015 18-12-2020 Shariff S5.K.Mallikarjuna
{Staped) {11.00 AM ta Vs
02.00PM) R.Pandurangappa
48  EX2TR016 1B-12-2020 T.C.Rangaswamaiah B. Shivakumar
(HEARING) (11.00 AM to Vs
02.00PM } Special Land Acquisition Officer,
49 EX 2972016 18-12-2020 M.H.Shashidhar B.S.Yogessh
[STEPS) (11.00 AM to Vs
02.00PM) United India Insurame Co.Ltd.,
{ M.V.C.A0000190,/2001)
50 EX 772016 18-12-2020 Venkatalakshmamma DM Lokesh
[HEARING) (11.00 AM to Vg
02.00PM ) The Special Land Acquision
Officer,
51 EX422017 18-12-2020 Lakshmikanthalah h
{A.DR.) {11.00 AM to Vs
02.00PM ) The Special Land Acquisition
Officer
52 EX 7872017 18-12-2020 Mallikarjun B
(STEPS) [1LOOAMta Vs s,
02.00PM) The United I ndla Insurance Co,
53 EX3l472017 18-12-2020 Valllyamimal 5 BL
(HEARING] (11.00 AM to Vs :
02.00PM) Orlental Insurance Co.Ltg Chandrashekhar
54 EX 3287017 18-12-2020 Nagarn)
(HEARING) {11.00 AM to Vs 3-Shankar
' 02.00PM ) B.N.Nanjesh
& 5.C40000007/2013)
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5. No, Caso Number

58 S.c 140019
(SUMMBONS)
172019

69 5 152019
(SUMMONS)
14712019

70 05 17020

1 Ex 252020

( 0.5./0000127/20 14)

72 EX 2672020
(NOTICE)

( 0.5./0000059/2014)

73 EX 3172020
(NOTICE)

( L.ﬂ.CJD‘DﬂD.EDQ.FlEI??J

74 EX 3372020
(NOTICE)

( L.A.C./0000209/1997)

75 M.NV.C 38472020
(NOTICE)

76  Pand SC 372020
(NOTICE)

77  LAC, Ba/r201s
(Enguiry on | A)

78 EXB22017
(HEARING)

P'rl.Civil Judge Sr. Divn. and C|M
Srl.i.Dasaratha
PRL, SENIOR CIVIL JUDGE AND CJM
Cause List Date: 27.11-2020

TimingiNest Date Parly Name

18-12-2020
(11.00 AM ta
02.00PM)

18-12-2020
(11.00 AM 1o
02.00PM)

18-12-2020
(11.00 AM to
02.00PM)

18-12.2020
(11.00 AM to
02.00PM)

18-12-2020
(11.00 aAM to
02.00PM)

1B-12-2020
(11.00 AM 1o
02.00PM)

18-12-2020
(11.00 AM to
D2.00PM)

18-12-2020
(11.00 AM to
02.00PM )
1B-12-2020
{11.00 AM to
02.00PM )

18-12-2020

18-12-2020

M/5 K.S.Agro Chemicals
Vs

M5 Palishree Mursory
M/5 K.5.Agro Chemicals
Vs

M/S Balaji Khad Beel Bhandar
Ay Its Proprictor Sahiram |at

Lokarmmg
g

Boramma
Raghurnath
Vs
Hanumakka

Raghunath
g
Neslamma

Gangarmanigalah dead By Lrs.
Manjunath

Vs
The Special Land Acquisition
Cificer

Gangaiah dead by Lrs. g,
Gangamma a

Vs

The Special Land Acquisition
Officer

Suma M. 5.
Vs
B.M.Sukumar Shetty

Mery Prabhavathi
Vs

The General Manager
Smt.Rangarmma Trust
Vs

K. H.5ugana

Lalitharmma

Vs

The Special Land Aculsition
Officer

Scanned with Cam

Advocate

Ramakrishnalah 5 p

Ramakrishna sk SR

SAR

AH

RH

DML

DML

GurukiranH 8

EH



g, No. Case Number

78 EX 712018
{STEPS)

{ LA.C/0000023/2005)

B0 EX 772014
(HEARING)

g1  EX 34772019
INOTICE]

{ LA.C/O000089/1999)

82 M.V.C, 7572020
(NOTICE)

83 M.V.C. 782020
(MOTICE)

84 M.V.C. 19872020
{NOTICE)

85 LAC MIS 105/2020
(HEARING)

B6  LAC MIS 106/2020
(HEARING)

B7 M.V.C.907/2020
(NOTICE)

88 MV.C. 50972020
(NOTICE)

89 M.V.C.947/2020
(NOTICE)

90 M.V.C. 968/2020
{NOTICE)

Prl.Civil Judge Sr. Diva. and CiM
Srl.B.Dasaratha
PRL. SENIOR CIVIL JUDGE AMND CIM
Cause List Date: 27-11-2020

Timing/™ext Date Parly Namo

18-12-2020

18-12-2020

18-12-2020

18-12-2020

18-12-2020

18-12-2020

18-12-2020

18-12-2020

18-12-2020

18-12-2020

18-12-2020

18-12-2020

e e S G el S E—— a

Kadaralah

Vs

The Special Land Acjusition
OiTicer

Thippesh
Vs

HOFC-ERGO Genaral Insurance

Co.Ltd

Puttagangaiah

Vs

The Special Land Actuisition
Oificer

Premi.

Vs

The Manager, Shreejee Trans
Logistics Lid.,

Lalithamma

Vs

Yogeesh.N.M

Dr. Venkatash.AL

Vs

Praveen. B K

Venkntappa Dead by Lrs

1 Siddagangamma

Vs

The Special Land Acquisition
Officer KIADB

Venkalamma

Vs

The Special Land Acquisition
Officor KLADB

RaghuH.

Vs

Pravern

Suresh.G. M.

Vs

Priawvoan

Aclutha & Achutha S.Achor
V=

Bharatha B

Krishnappa M.G.

Vs
Ruk=ir Nanu

T

Scanneua wiwn waly

Advocate

H.H

Cundarash C P

PRJ

Shekhar.T

Mallikarjunalah H V

Marasimha Murthy

SLAD

SLAD

Eoriyanna GH

kardyanna GH

G0 Hemanthraju

Marasimbanucthy



Sr. No. Case Number

Cases listed below are adjowmed due Lo Covlil 19

1 LG 2732010
{FRAMING OF
CHARGE)

Crl Mise, 1372020
{FIRST HEARING)

[

3 CrlMize, 1472020
{FIRST HEARING)

4  CrlMise. 1572020
(FIRST HEARING)

(#1]

Crl.Mise. 1672020
[FIRST HEARING)

6  Cri.Misc, 1772020
(FIRST HEARING)

7 CrlMisc. 1872020
{FIRST HEARING)

8  CrlMisc. 19/2020
(FIRST HEARING)

9 Crl.Misc. 1472017
(HEARING)

] .
10 C.C. 13472020 ﬁ 18-12-2020
[SUMMONS) t. '
.
PR RS e TR

BeLCIVL Jwtae Se. DBvi, wod C)M
Sl Dasamiba
PRL. SENIDR CIVIL JUDGE AND s
Cause List Dato: 2% 112000

Timing/Next Date Parly Nown

18-12-2020

18-12-2020

18-12-2020
18122020
18-12-2020
18-12-2020

18-12-2020

ﬁl 22020

18-12-2020

Powwny Pidbicie SLabians

Vx

Mahalinggagpu

Eaguitas Small Floanes ank
Vs

MU Vibavalakshid Trailars sl
Fngrineering Works

Epuibas Small Wimaneo Wank
L

Mu Marapgu

Fipitas Small Finaneo Dank
v

M M. Somashokhar

Baguitas Small Finanes Bank
Va

M Divuadsiah

Biguitas Smwnll Finames ik
Vs

M Varalaksmi 111,

Hipubtas Swall Finamaon Nank
Vs

M Yashodhoo

Fulbsrtom Tndla Homa Financo
Company Lid

Vs

L Shivi Priasil

State by Town Polics

Wafappa

Town Police Stistlo
Vi

Shruthil

Scanreua witn  dir

Ay i

Hiwig 1*

VA

VA

LU

ALY



CAUSE_LIST_DATED_27.11.2020
MJHE_WURLQLLMDLMMMEEWME
Mormning Scssion

SL. | Plaintitt/ | Défendantr
'No Case No. Stages Petitioner | Respondent
fadn : | Advocate | Advocate |
| A CC.2021/2008 | 313 St.nnmnnt APP y
[_1_ CC115/2017 ~ Property Particulars APP
|3 | PCRNv/2018 Summaons RKGMM
4 I"LH 2172019 Summons GKES
5 | Pcra26/2019 Summons JMM
[l LAC.12/1892 Arguments = g
7 LAC.4/1997 Evidence KHH - B’
8 LAC.210/1997 Natice -
8 | MVC.ra08/2008 Arguments MPL/RR -
10 EX.46/2000 ~ Hearing .
LN EX.11/2010 Hearing -
{ 12 EX.30/2010 Motice =
18 _ EX.6/2012 Steps K5V -
14 05.22/2012 x Arguments -
15 05.100/2013 SUMmons K5J -
16 FDP.5/2013 Summons BLC -
17 | 05.148/2013 Notice PCE -
18 05.210/2013 ~ Steps BLK -
19 05.318/2013 Amendment K5J -
20 FDP.2/2014 Summons NVN -
Afternoon Sesslon
1 05.223/2014 Evidence KM :
2 05.336/2014 Summons NAC :
3 085.100/2016 Evidence BCS u
4 085.116/2016 Steps BVM
] 05.196/2016 Evidence SNS
6 LAC.92/2016 ~ Stayed .
7 05.343/2016 Objection GKS :
8 05.420/2016 Evidence MSC -
9 LAC.MIS.2/2016 Arguments RR - '
10 05.84/2017 Evidence AC .
1 05.96/2017 ADR DML -
12 05.186/2017 Summons SVR -
13 ECA.16/2019 Objection RY -
14 MA.26/2019 ADR HAA -
16 05.488/2010 Objection NB : |
16 SC.1/2020 Summons MA =
17 P&SC.6/2020 Notice 5M - |

(ZAIBUNNIS
I Addl. Senlor Civil Judge anﬁs CIM. Tumakuru

SCAanneua wilnm wdry



Prb il Judppe e, By, wnd CfM
il Lalbyienua
| ADDL SEMIOIR CIVIL JUIKGE AND ADDL. C]M
Canninae |sl Dty 271120020

Sr, Mo, Case Nimlior Timilng/Next Date Farty Name Advirate
0245 PM o 03.45PM
N M R AL Jurmpdhagii ¥ Mallilkcarjunaish
IEVIDENGE) Vi
IAS1F2N A Fibarmegruwils
N BT T T A mamiyamiin HA Chakravarthy
(HUMMCIMGS) ¥u
EFELE! Hielebaapin
1 05, 100201% Harastmbalah B.C.Shivakumar
[EVITNE MCE] L
1A 2] 5 Putisish
IACZRON S
4 08 NGROG Haju B.V.Manjunath Gowda
ISTEMS) Vi
I 200 5 Thilarmagpe
5 LALG 92015 K Gervindabah
{Stayeid) Vi
Lakshmidrsimmas
6 0.5 3432015 T.M Hangganatha (.K_Srinivasa
{Far Clsjnetbons nn [4) Vi
AL 2001 5 Steliladish
7 LAC MIS 22010 Puttashamalah Roghu B
(ARGUMENTS) Vs
Thi: Spiscial Land Acquisktion
Officor
[ LA.CJO0DDDD0GZ001)
H .5 962017 Lakshenltevamma 0.0, Lakesh
AL L) Va
I12ms Skidagangaiah
8 ECA 1572019 Nagaraju RY
{Far Objections oo IA) Va
Amarmath
10 M.A 2R2019 Krishnamurthy.5 H.AA
{ADR) Va
Slildappa
11 FF& 48872019 i EP-N-HN.I-'IITIJ N.B
Ohjections on [A) 5
IA1/2010 T.Y.Udaynkutnar
12 8.C. 172020 Canara Bank MLA.
[SUMMONS) Vs
Subgath Ulla Khan
13 Pond 5C GR2000 Nangpeswamnlah M
(NOTICE) Vs
INL2020 Thopaiah
AMENDMENT OF W .S,
P L e &

SCAanneu wilnm wdrl
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Manabinl, E-H,
Vs

GV, FAVINIRANATH
(140401

At halinvams)u

.5 Chandresbiskr

AL lihslugmimimn
PFEMTE BTN
PP IR [upinibiapodnis G M Shivakumarswarmy
VI WA Vi
LA R Vanngipini
0 E0H0 AR Lis RO
W AR e Karlim D
{ARRCION NS WV
LAdi
S R FI TR R L) I Chovimdnraju
(RETTICL Vs
hlan
0 MUV 1AUEVD0N Shivalcamart wi M. Lokesh
(ATGUIMENTS) Lty Vinnlemlaswany
Ve It Hagphu
k. Bijpemlri oo
91 ER 2000 I.:nnhﬂw Chombeisls aned b
N
(HEARING) M5 Swiniy Ayyipn
(HRARING) e clammnjiudab
a1 AX 20020 1 I* Shividial
(NOTIEC i
Fhixl e
M EX 201 Meyvidl Lingate Cor,Lid K5 W
(STEPS) e
RS Makndi Fiertibizer
9% 05 22012 Nuaraju T,
[ARGUMENTS) Vu
Hielelamamn
a8 101 Al K5 Jagannatha
(SUMMONS) Vs
Iahmmitlilia
T = 2

SCAanneua wiln wdirl
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PANLE BVIDENUE
A2 LAY ARty HE Hmimipagd legkabi YW Hermssr
PEVEE BETED Va
1 by Bigaichind Divried Arpila i
LN ITRETS
Cawis Wsted bplow are aljoin oo doe Do Covkd 18
i L R L AT s 2= 20080 Wi BEY
(ETRST FUHARING) 'n':'l
[ RTATAL 1] Thimunavia
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